FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ASTRAL STERITECH PRIVATE LIMITED OPERATING IN

PHARMACEUTICAL INDUSTRY AT BARODA ,GUJARAT

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

1 | Name of the corporate debtor along Astral Steritech Private Limited
with CIN CIN: U24100GJ2012PTC071810
AAKCAB971F
2 | Address of the registered office 911, Gidec Makarpura , Vadodara,
Gujarat, India - 390010
3 | URL of website https:/fastralcorporate.com/
4 | Details of place where majority of fixed 911, Gidc Makarpura , Vadodara, Gujarat,
assets are located India - 390010

5 | Installed capacity of main products/ services | Installed Capacity is 2 lines of 120
vials per minute.

6 | Quantity and value of main products/ As per GST Returns the turnover for the
services sold in last financial year year 2023-24 is around Rs.10.76 Crores
7 | Number of employees/ workmen Nil (CD is not a going concern)

8 | Further details including last available financial| The details can be obtained by sending a
statements (with schedules) of two years, lists | request email to RP at:

of creditors, relevant dates for subsequent | astralibc2024@gmail.com or

events of the process are available at: manishbuchasiacs@gmail.com

9 | Eligibility for resolution applicants under The detailed invitation for expression of
section 25(2)(h) of the Code is available at: | interest including eligibility for prospective
resolution applicants under Section 25(2)(h)
of the code can be sought from the RP by
sending a email to: astralibc2024@gmail.com

10 | Last date for receipt of expression of interest| 09-09-2024

11 | Date of issue of provisional list of 19-09-2024
prospective resolution applicants

12 | Last date for submission of objections 24-09-2024
to provisional list

13 | Date of issue of final list of prospective 04-10-2024

Resolution Applicant

14 | Date of issue of information memorandum, | 09-10-2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 | Last date for submission of resolution plan | 08-11-2024
16 | Process email id to submit EOI astralibc2024@gmail.com

Note: 1) The Resolution Professional ("RP")/ Committee of Creditors ("CoC") shall have
discretion to change the criteria for the EOl atany point of time.

2) The RP/CoC reserves the right to cancel or modify the process, timelines or
eligibility criteria without assigning any reason and without any liability whatsoever

Sd/-

Mr. MANISH SANTOSH BUCHASIA PCS IP RV

Resolution Professional

Reg No.: IBBI/IPA-002/IP-N00487/17-18/11449

For, Astral Steritech Private Limited (Under CIRP)

Date: 24/08/2024 AFA No.: AA2/11449/02/271123/202376;

Place: Ahmadabad Valid from 28/11/2023 to 27/11/2024
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ASTRAL STERITECH PRIVATE LIMITED OPERATING IN
PHARMACEUTICAL INDUSTRY AT BARODA GUJARAT

iUnder Regulation 36401 jof the Inssheency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

a— The Federal Bank Ltd., LCRD/Ahmedabad Division, Shop Mo, 101,
First Floar, Central by Sangath IPL, Next 1o PR Cinema, Nr. Lake & Garden,

Motera, Ahmedabad - 380005, E=mail : ahdicrdiofedaralbank.co.in

GANESH HOUSING CORPORATION LIMITED
[CIN: L45200G)1991PLCO15817]

FEDERAL BANK

To, Shri Manoharan Kuttan S/0 Kuttan, 8783, GF, Shivanjali Row House, Gadkhol, Near Namek Factory, Ra) Pipala Rosd,

Regd Office : Ganash Corporate House, 100 Fest Hebatpur-Thalte) Road, Nr. 5ol Bridge, 0. 5,6, Highway, Akmedabad - 380 054

Mame af the o biar son ' Steritech Private Limi
(P} <9179 BIE0 BBEE [W); www.ganreshhousing com [E]: secrefanal@ganeshhousing com wIF‘I::.IE'iI ROV FamER Jo0nr g 'u'“m Eﬁ‘lﬂgﬂﬂ:?ﬁ%ﬂ:ﬁ?ﬁd Ankleshwar, Bharuch, Guarat - 393010
NOTICE [ MHCF-.EEFHF Motice isued andar section 13(2) of the Secuntisation and Reconstruction of Financial Assets and Enforcement

of Security Interest Act, 2002 (hereinafier referred to as Act)

Yoo have availed Federgl Personal Car Loan [FPCLY with nember 14707400001 370 of Rs, 17,40,000/- [(Aupees Seventeen Lakh
Forty Thousand Dnly} on 09092020 from The Federal Bank Limited a comgany registered undar the Companies &ct 2013 having
ragistared office at Aluva (herginafter rafarmed to as the bank) theough its branch st Bharuch to purchasa a brand new car, alter
axecuting necessary security agreements  lean decuments in favaur of the Bank, Towards the securty of the aferesaid credit
facility availed from the Bank, you have created security interest in favour of the Bank by way of hwpothecation in respect of the
followving movable proparty.

| 811, Gude Makarpura, Vadodara,
| Gujarat. India - 350010

' Filpes "aalrak;nrp'.lral.a comi
| 511, Gade Makarpura |, Vadodara, Gugral
| India- 350010
Inslalled Capacty = 2 liras ol 120
| vigls per minusie
| | hs per GST Refurns the tumover for the
| year 2023-24 & arpund Rs.10.76 Crores
7 | Number of employaes! workman i Nil {CD is nat a going concem)
B | Furlher dalails noluding fast available fnancial| The dalaids can be obiainad by sanding a
siebamenis (with schedules) of bao yaars, ists | request emai fo RF at:
of pragitars, relevant dates for subsaguent ' estralibe ) 240 gmad com or
i gvants of the pn:u.,e&s. Hl'& ﬂ'.[l'lli'.lm& EII | NEII'IE!"ITHIET'EISIBESI‘:"QI'I‘ﬂll -'.‘-“"“I‘I'I
g EIIJII:rJII'r far resoiuticn appicants under The detalied invitation for expressica of
secian 22 W} al the Lode 15 avallable at I inkgrast mcludng eligibdiy o prospachieg
| rsshibon applicants undes Secion 25[2)(hH|
| of the code can ba saught from the RF by
| I _sending a email o estralibcZ0iEdEgmai.com
Lasl da:e far rec:—:pd l:le':l?JrEES-II:ﬂ nﬁrras'rest E"EI-C]EI-E-HE-IEI

2| Ackdress of the regstered office

TRANSFER OF EQUITY SHARES AND UNCLAIMED DIVIDEND TO INVESTOR EDUCATION AND PROTECTION FUND (IEPF) ACCOUNT

This Hohee s given pursuant fo the provismons of sechon 124 (6} of the Compames Ack, 2013 (“&ct™] read with the Investor
Educabon and Profechion Fund Audtharery jAccaunbing, Audd, Transter snd Setund] Rules, 2006 a5 amended feom Himae Bo
ferie (“the Bules”™) Phat the shares o respedt o wheeh dwidentd has ol been paid o clamed by the sharehsldes far seven
consecitive years ar more, are 1o be transferred 1o the Demat account of the Investor Educatan and Protection Fund
Acoaunt (e IEPF Account™).

Pursunt to the provisions setaud in the Rdes, thi Company s communcating through indigiduad noficels), o the comnterned
shareholdess whose shares are iable 1o be framsleored 10 1EPF Accounl wnder the sad Rules for taking approgeale o lnn(s)
fo clairm the wnpaid dividend

The tull details of such shares which are due for transfer on October 26, 20246 to [EPF Acogunt, ame avaslabde on its websate at
werw.ganeshhoosing.com and the shareholders are reguesied fo verify the dietasls of the shares liable to be transterred to
IEPF fcount al wahlink bitp:/fwww.ganeshhousing. com/dividend, html

The voncarned sharehalders halding sharas in physical form and whose shares are lizhde to be fransferred fo |EFF Account
may note that as per the reguirement of the Rules, the Company would be issanng new share certificatals) for transter of
such shares to IEPF, in liew of the originag! share certificatels) which are registered in thesr names and these pnigingl share
cerfiticate]s) will stand automatically congelled and be deemizd nan-negafiable. The sharehalders mag) further nofe that the
elptaals wplpaded by the Company an it website shall be gonssdered and be deemed 1o be agequate nobice m respecl of ssue
o thie duplicate shase certificatiofg) by the Cempang for the porpese of transfer of shades to IEPF Argaunt pursuant to the
Bules.

In case the Company does nod recenve amyg valid claim from the concernad sharehotders by Doober 26, 2024, the Company
with a wiew g comply with the requmemends sef oud in the Rubes, shall fransles the corresponding shares and unclamed

3 | URL of wabste
4 | Dataits of place wivere majosity of foed
| mezals arg (ocated

o Inslalled cagacky of main producls’ sanvicas |

B | Cuarfity snd valus of main products!
services sald i last financied yaee

DESCRIPTION OF HYFOTHECATED MOVABLE PROPERTY

Hypothecation of MG Hector 2.0 MT SHARP BE VI, having Chassis No. MZTHD1D2G3H023945, Engine Mo, J06BT737, Diesal,
2020 Model, Burgundy Red Colour, bearing Registration Mo, GJ16C3 5111,

The afarasaid hypothacated security proparty s heremafter referred to as “secured assat’, You have defaultad repayment of the
above-secured debt inviolation of the agreed terms and the account became Non Performing Asset as on 03,08, 2024, as per the
guideling of ABL The undersigned baing Authorised Officer of the Federal Bank Lid. hereby informs you that a sum of Rs.
6,63,008/- [Rupees Six Lakh Sixty Three Thousand and Eight Only} is due from you as on 05.08.2024 under your FPCL
maintained with Bharuch Branch of the Bark. &5 such, the Bank as a secured creditor a5 envisaged under saction 2(2d] of the Act
hiareby call upon you, as contemplated under Sec. 13 {2) of the seid Act, to pay thea said amount wth furthar interast 10.75% per
anpwem in your FPCL weith morthly rests along with additicnal'penal charges and costs from 05,08, 2024 from you, Eill the date of
payment and costs within B0 days fraom the date af this notice, failing which the Bank as a secured creditor shall be constrained,

elivicemd {dectared by the Company on September 27, 20170 foihe [EPF Accound by e due dates as per progedure stipuiated 11 | Daba of issue of prowisions Bst of 19-08-2024 Wg:ﬂﬂ:]; Fl[r’E'jliﬂ-“.'-E.tﬂ F""I II}:I[I;_T l;::t:'II-IE'FAﬂE:'IFE ﬂﬂdtrEMEﬂIES, YR AN TGN s X T O 19038 METIAG

i the Rules. Conpemed shareholders haldmg shares in demartesiabized form rmay noe that the Company shall inform the |:ﬂ:ra-;|er1 e resalifion apphcants ek b LT P ; :

deposifory by way of corparate action for transfer of shares m favour of the DEMAT account of 1EPF. Please note that no 42 | Last data far suhmission of |:||:|E-11:|r'5 | 28052024 *To !_EFIE possession of the secured assets described above and transfer ihe said assets by way of lease, assignment o sale for

claim shall lie against the Company in respect of undaimed dividend and eguity shares fransferred fo the IEPF Account/IEPF to prowisionsl st i rialising the dues.

Authority, T3 | Dale of iasue of fral isiol o T 105054 = Toteke over the managemant of the secured assets and transterthem by way of lease, assignment or sale for reslising the dues.

Sharehabders may nate that bath the wndaimed divgend and the shases fransferred o IEPF Account including all the : ersnl-.m;mlf Im"fr e L | & To appantany persan o marage the secured asseis the pessession of winch haz been taken aver by the bank,

benefits accruing on such shares, if any, can be claimed back by concesned shareholders from IEPF Accownt, affer following —+ e i { To requira at any time by notsca in wrieng, to amy parson wha has ecquired any of the secured assats from you and from wham

the procedure as prescribed under the Rules, WK | Sl ek b nimoon mearosi, | IREG-RA By rrioney is due or may become due to you, to pay to the bank.

I case the shareholders haye ang quenes an the subgect matber, they may contack the Comgany's Regisirar and S5hare wdiuation rnaln:_anﬂ r'|3-;,||,.rE$I o rIL":SJIIiJhEI"I ou ara alsa put an natice that as per saction 1313} of tha Act YU shall not abter rE'i:EIiFII: af this notica transfer b'!.l way ol sals

Transfer Agenl - a1 MES Share  Teansder  Agent  Limited, Emasl  messtashmd®gmail.com  Confacl  No __| pans ta prospective esoifion applicants . | lease or atherwise any of the secured assets refemed toin this naticein any manner whatsoever to the prejudice of the inteest af

+O1 TS-2ESEOGEY R2/ET or wiite fo Company af Email: secrefarkal@ganeshhouskng. com 13 | Last date far submssice ol resalulion |:|L:|r | CE-11-2024 tha bank withisut Its prior wiittsn consant

Date: 23/08/2024 For Ganash Housing Corporation Limited d sts ke dto suomi E':" mmmm?@”*’ o You are slso put on notice that Section 13(6} of the Act empowers the bank to give & valid title to the transferes all rights m, or in

Place; Ahmedabad : Nots: 1) The Resolusian Professional {"RP"y CGommisies of Crediors ("CoC”) shall have ralation to, the secured asset ransferrad as if the transfer had boen made by the owner of such secured asset. Please be informed

- i['-'_ discretion b charge the cxitera for the EQl atany pointaf time that in the event of your failune to descharge your lishisty in full within 60 days from the date of this notice and the hank initiates

L a;”nz,:;: 21 The RPICOC resarves tha rghl (o cancal or modify the process, tmednes o rermedial actians under the provisions of the Act, vou shall further be Tiable to pay to the bank 8 cost, charges and expenses

aligibilily crileria wihoul assigning any reasan and withoul any Fabilily whalsoawer
S~

Mr. MARISH SANTOSH BUCHASIA PCS IP RY
Resolition Professicnal

Reg Mo.: IEBLTPA-QUZNP-NOI4ETT-18/11445

Far. Astral Stesitech Priwate Limited |Under CERF}
AFA No.: AAT 14408022711 Z3202376;

Walid from FEM12023 fo 2TH12024

mcurred in that connaction. Your aftention 15 also mvited to the pravisions of section 13 [B) of the Act, in rmspact of time availabls,
to redeem the secured assets (secunty properties). In case the dues arenot fully satisfied with the sabe proceeds of the securad
assets, the bank shall proceed against yvou far the recovery of the batance amount persomally.

Thiz notice i issued without prejudice to the otherrights and remedies available to the bank for recavenng its dues

Dated this the day 08" of August 2024,
INDIA HOME
Branch Office ; Plol Mo, 124, Seclor 1/A, Mear Killol Hospital, Opp. Prince Restaurant,

-I LOAN LTD. Gandhsdham (Kulch), 370201
PUBLIC NOTICE FOR AUCTION CUM SALE

MOTICE OF SALE OF RESIDENTIAL PROPERTIES THROUGH "PUBLIC NOTICE CUM AUCTION" MORTGAGED TO INDIA
HOME LOAN LIMITED ;IHLL} UNDER THE SECURITISATION AND RECONSTRUCTION OF FINAMCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT 2002{SARFAESIACT)

In exercise of power under Securitisation and Reconsinection of Financial Assets and Enforcement of Sacurity Interes Act, 2002,
carfarmesd undar sacticn 1312) to the Autharsed Officarof Incka Home Lean Lirsed (HLL) kas taken ovar possessions of the schiadula
property{ies) Lits 13(4) of the SARFAESIACT. Publicin General is méormed that the secured propertylies) as mentonedin the Schedule
are available for sate through PLUBLIC AUCTION, as per the terms agresable §o tha IHLL for realisation of Company's dues on *AS IT IS
WHEREIT ISBASIS” and “AS IT IS WHAT ITIS BASIS™ and "WITHOUT RECOURSE BASIS",

S,
-IDFE Fl HE T Butharised I!Ifﬁr.nr. “'I'E' FHI’EI'-BI BH'IE Ltd

Bank

IDFC FIRST Bank Limited

{erstwhile Capital First Limited, amalgamated with IDFC Bank Limited
and presently known as IDFC First Bank Limited) | CIN : LEST10TH2014PLCOSTTI2
Registered Office: - KRA Towears, Blh Flear, Haminglon Road, Chelpel, Chennal- 600031,
Tal : +81 44 4564 4000 | Fax: +91 44 4564 4022

NOTICE UNDER SECTION 13 (2) OF THE SECURITIZATION AND RECONSTRUCTION

OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

The fxdiawing borrewers and co-barrowers availed the below menlioned secured keans from IDFC FIRST Bank
Limited {arstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently known as
IDFC First Bank Limited) The loans of the below-mentioned barrowers and co- borrowers have baan secuned by
the morgage of thair respective propedies. As they have failad to adhera to the lerms and conditions of the
respectve iban agreemeants and had become imegular, thair loan were cassified as NPA as per the REBI
fuidelines. Armounts due by tham ta IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated
with IDFC Bank Limited and presently known as IDFC First Bank Limited) are manboned as per raspacive
nolices issuad more particulady described in the fallowing tabla and furthers interest on the said amounis shaf also
be appicable and the samea will be charged as par contraciual rale with effect from Shair respective dates.

Dimia: MI0E2024
Feace: dhmadabad

IDFC FIRST Bank Limited

ierstwhile Capital First Limited, amakgamated with IDFC Bank Limited
and presently known as IDFC First Bank Limited) | CIN : LEST10TN214PLCOSTTIZ
Registered Dffice: - KRM Towers, Bth Floor, Hamington Road, Chetpet, Chennai- 600031
Tel ; +31 44 4564 4000 | Fax; +81 44 4564 4022

HOTICE UNDER SECTION 13 (2] OF THE SECURITIZATION AND RECONSTRUCTION

OF FINAMNCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

The fodowing bomewers and co-tarmoeers availed the below mentioned secured loans from IDFC FIRST Bank
Limited {erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently known as
IDFC First Bank Limited) The lcans of the below-mentionad borrowers and co- bomowers have been secuned by
e martgage of thalr respective properties. As they have failed o adhers o the lenms and conditions of the

Registered Office | 504, Mirmal Ecstasy, 5th Floor, Jatashankar Dossa Road,
Mulund {West), Mumbai 400 330

IDFC FIRST
Bank

ar Laan Type of Name of borrowers and | Section 13 (2)|Outstanding amount as per respective lban agreemants and had become imaguiar, their lnan were cassified as NPA as per the BBI| | Account Mame of the Dwner Datils of the P Reserve |Eamesi léaney
a, - Loan co-barrowers ofice Hn olice quidalings. Armounls due by tham b 1D | ank Limited (erstwhile Capd irst Limited, amal ated Ha. 1 nperl FICE Oepasil (As,
Na.| Account No. Notice Date | Section 13 {2) Noti FCFIRST Bank Limited | Capital Fi gam of the Property ks bt Price (Rs) | Depasil (Rs.)
1 | 63160604 & | Home Loan |1. Maheshkumar Vishwanath | 06.08.2024 INR 62,97,301 22 with IDFC Bank Limited and presently knawn as [DFC First Bank Limited) an2 menboned as per raspectiv ! i i 3 A
8362032 ﬁha!mta:llJu notices issued more particulary describedin the following table and further inferest on the said amounts shaff also EEUE': [;;::nf;a{r;:;dmﬁ::rl?hnnhr ;:;!Em;ﬂ;u?ﬁ p?:rri? ;15 ISE g?ﬁ?ﬂ??ﬁiﬂ-?pmarj; 8,50,000/- | 85,000/
2 Ranidban Mahashioumas be applicable and the same will be charged s per conbractual rate with effect from their respective dates | 2.Mrs. Maya Ravishankar H.EI#I] 8. Murs. (As it is ané1ua_1 [:;:rnstlrm:tlun thereon)
Chaturvedi Sr Loan Type of Name of borrowers and | Section 13 (2}|Outstanding amount as per | Sharma Y F‘I‘I:i-jEE:[ néme aﬁd style "AMBAJI NAGAR-10" Mouie:
Property Address : All That Piece And Parcel Of immovabile Property Bring Residential Fiat No, 101, On 151 Mo Account Ne. L gan co-borrowers Notice Date | Section 13 {2) Notice I VARSAMED! RS Nad82/1a? Near Bagethres
Floar, In Block "A”, Admeasuring 194,86 5o, Meters (Built-up Area), Togetherwith Undivided Land Admeasuring r - 9007 2024 - | (Co-Barrower/Morlgagar) | VAR o ROAREFERS Near Dagesnree
_ s (E ecla 1| 13921847 | Home Loan |1. Mohammadsafi M Makrani | 10.07.202 INR 11,75,509.68/ g Registration D Kutch. Sub District: A
63,73 5q. Maters, Of The Buiiding Known As "Heliconia”, Canstructed On N, A. Land Bearing Fina Plot No, 1411 5 mharardoc | M Makran ociaty, Registration District: Kutch, Sub District: Anjay,
Paiki On Westem Side (Private Final Piot Na. 14/1/3) {given In Lieu Of Land Of Block No. 739ic Alias Block Mo . = = e . 470110, Bounded by North-Piot No.81, South-Plot No.
7390k ) OF DOraft Town Planning Scheme No. 53b (shitaj) Stusted At Mouje Shilaj, Taluka - Ghatiodia, b The Property Adcrlra:s.. .ﬂ-JI_Thaa ieceAnd PgrnelﬂfFlath A15hnd 3 E-.Eunsnlluam Flat M. 315 Admeasuring 79, East-1.50 Mir Lane. West-9.00 Mirs. wide Road
Registration Disirict Of Ahmedabad And Sub Disirict Ahmedatad- 9 (Bopal), Guiarat-180059. And Boundsd As TDB 3q. Fest {Super Built Up Area) On Third Floor in "Wnara Complex” Sdusted InVibhag-A, Tikka Mo, 2003 04

Survey Mo 54 Baing B 3 Mo 5001, B2 And 5073 OF Vadodara Zaher, Fatepura Vibhag, Disirict & Sub District
Vadodara, Gujarat- 330008, And, Bounded As:- East ; Survey Mo, 48 Jay Hind Mill, West : Hafajeli Chal,
Morth | Laal Akhada, South : Raj Marg Sarasiya Talav To Ajabdi Mil Read

fou are hereby cabed upon to pay the emounts to IDFC FIRST Bank Limited {erstwhile Capital First Limited, 2
amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) as per the detass
shawn in the above table with confracted rate of interest theseupan from their respactive dates and ather costs, | | 4
charges etc., within 60 days from the date of thés publication, failing which the undersigned shall be constrained
ko indfigte procesdings, under Section 13 (4} and seclion 14 of the SARFAES] Act, againsi the morgaged | | 4
properiies mentionad heremabave fo realize the amount dua to IDFC FIRST Bank Limited [erstwhile Capital
First Limited, amalgamated with IDFC Bank Limited and presantly known as IDFC First Bank Limited). | | 5

Terms and Conditions for sale of property through PUBLIC AUCTION are as under:
1. Sale through PUBLIC AUCTION will be on "AS IT IS WHERE IT IS BASIS™ and “AS IT 15 WHAT IT IS BASIS" and “WITHOUT
RECOURSE BASIS".

The aforesaid properiies shal not be s0ld befow the reserve price menfioned above, Intended bidders are required o deposit stated
above by way of tha ChegueiPay OrdenDemand draft or Electronic Banking Channels payable ai Ganghidham and i faveur of
INDIA HOME LOAN LIMITED and drawn on by any nafionalisedischeduled banks.

. The purchaser has o-deposit 10% of the offerad amaunt along with application and the balance 50% of the sala consideratan within
15 days from the day of receiptef IHLL's arosptance of offer for purchese of the property

. The sad deposil should be adjesled incase 'of sucsesshul biddar, otherwise refunded within a week of opening tendes. The eames!

maney depasit will not carry any interest

The offer alorg with 1he aforesad EMD should be made in a zaaled cover super scribad “Offer for purchase of Anjar-Kutch

Follows:- East : Survey No. TIWA, West : Survey No. 48718, North: 100 F, TP Road, South : 40 Fi. TP
Roadisurvey Mo, 733D

You ara hereby called upon to pay the amaunts 1o IDFG FIRST Bank Limited (erstwhile Capital First Limited,
amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) as per the delals
ghown in the above fable with contracied rate of interest thereupon from thesr respactive dates and othar costs,
charges eic., within G0 days from the date of this publication, Tailing which the undessigned shad be constrained to
Initiate proceadings, unddr Section 13 (4} and section 14 of the SARFAES| Act, againet the mortgaged properies
mantioned hersnabove 1o realize the amount due & IDFG FIRST Bank Limited [erstwhile Capital First
Limited, amalgamated with IDFC Bank Limited and presently known ag IDFC First Bank Limited) . Further
you ang prohibited under Section 13 113) of the sakd Act from ransferring the said secured assels either by way of

salafease o otherwise. Furthes wou are prohibited under Section 13113) of the said Act from transferring the sald secured assets either Property, 505 o reach our Gandhidham office on or before 7th September, 2024 by 5.00 pm _

Sl by way of saleflease or otherwise. G, Offersa received by the undarsigned will be openad and conssdared on DR0B2024 at 11.00 AM st cur Gandhidham office

Authorized Officer | 17. Failure 1o remit the amount ag required under clause (2) abave will cause forfeiture of amaurt already paid including 10% of the
5 Sd!
IDFC First Bank Limited Aithorizad Officar amaunt paid along with applicaton
IE?IE : Eg.ﬂa_tﬂid (erstwhile Capétal First thsﬁnﬂgmm?nm;?glnmﬂsatk lell-aq: \DEC First Bank Limited | | 8- The property is being soid with all the existing and fulure encumbrances whather known or unknown (0 the IHLL. The Authorisad
ace : Gujarat and prasen Wn as rst Bank Limited ; Lo e F Officar shall not be responsibla in any way farany third-party claimsnghisidues.

Date : 24.08.2024 [erstwhila Capital First Limited, amalgamated with IDFC Bank Limited : i .

Place - Vadadra and presently known as IDFC First Bank Limited) 8. The purchaser should conduct due diiganca on all aspecis related to the propesty {undes sale through Public Auction) to b

salisfaclion. The purchasar shall not be enfitied o make cleim agamstihe awhonssd officerin this regard al a later date,
10.The IHLL reservas the dghl o raject any offer of purchase withoul assgning ary reason,

e e

o®

o @

financialexp.epapr.in

(@) pnb Housi APPENDIX -1V-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVAELE PROPERTY/IES 11. Incase of more then one offer, the IHLL will accept the highest offer, if highest bidder a#s 1o depasit the remaining amount, then the
e e I O B D I A N e T Br U S TIuN A SECORSTRC i OF H N BT COMpay HAyAeqoes: & dncep e Scrcihighst o
inance Limited F D 5 Y . . r ; : T : o
fAar Ki Baat Red, Off: 9° Floor, Antriksh Bhawan, 22 H.:I“I.II’;JH Gandhl Marg, New Delhi-110001. Phones:-011-23357171, 23357172, 23705414, Webi-www. prbhousing. com 12.The Interested p..';lmesrnaymntﬂt.’.thE-ﬁlﬂl‘l[ll‘lﬁ&ﬁl:ﬁl:ﬂffﬂrfmmf'ﬁﬂlﬁl&rdﬂﬂﬁ!:ﬂﬁmﬁﬁrﬂfﬂfﬁlﬂﬂﬂlﬂgl’"ﬂlrﬂpp'ﬂﬂhﬂn. g -
B.0.: Ahmedabad : 2" Floor, Part |, Megha House Opp. Kotak Bank , Mithakhali Law Garden Road, Elisbridge, Ahmedabad, Guirat - 380006, Rajkot : 404-806, Fourth Fioor, 13-Lﬁ;ﬁ“ﬂ;ﬁﬁ|§:lﬁﬁﬁ““ the Authorised Officer Mr. Bharat Shingarakhia Mobite No. 9316667911, E-mail 1D:
; ; ; . ; ; - b ; ; ¥ g working hours 1030 am to .00 pm) from Monday to Satwday.
Kings Plaza, Asiron Chowk, Rajkot, Gujrat - 360001, Surat : 305308, Third Floor, Titanium Squars, Adajan Char Rasta, Adajan, Sural, Gujrat - 3050089, Vadodara ; 331, Third 14 The purch h g aonli T 1 1ot it %=t . - |
Floor, Trivia Complex, Natu Bhai Gircle, Vadodara, Gujrat - 300007 -The purchaser has b bear &l applicable TDS, stamp dl.ﬂjfl--ﬂddl jongl stamp duby! transfer charges. regisiration fee eic. and alsa all
ihe statudory inon-slatutory dues, laxes, rates, assessment charges, fess ete, awing o anybody.
Mofics = harely given to the pubdc = genaral ard in paricular 1o the barrawers] & guarantar(s) indicated in Column no-A that fhe below descrbed immovelle proparly {ies) dascibed in Column ne-0 15, Sale shall ba i sccordance with the provisions of SARFAES! AcRules
martgeged'charpad 1o tha Sacured Cradilor, the constnuchivwaPhysical Possession of which has baan takan {as described in Column no-C) by e suthonzed Offcar of M's PNB Housing Fnanca Limited Sacuraed Branch: GANDHIDHAM  Last Date of Bid : 07-09-2024  BAD Open Date : Date 08/08/2024
Craditor, will be soki on “AS IS WHERE |15, AS 15 WHAT |5 and WHATEVER THERE 15 BASIS® as per the defais mentionad below. . _ P ; c Dated 05081202 I:IE:I'EIH.I‘EEH T 11-00 AM BEI'III:I oM ki
Mofice is hereby gwen o ﬂnrr-:uwerisll'munpa 'sVlegal Heirs, Lagal Represeniafive, (whether Kpown or Unknown), execulons), edminisirator{s), successon(s), essignesis) of the respecive barmowers/ roperty Can see on 4o - Timing 11: to B { on working days)
mortgagarsisinee tecaased) as the case may be indicated in Column no-A undsr Ride-3(6) & 9 of the-Sacunty Interst Enfarcemant Rules, 2002 amended & on date For detailed terms and condiions of the sale, Date: 24/08/2024 Authorised Officer
please refer o the link providedin Mis PNB Housing Finance Limitedisecured creditor's website | &, www.pnbhousing com, Place: Gandhidham {Kulch) For INDIA HOME LOAN LIMIED
Damanded Hebers of Rerare E!TI:I |Bid Incr]  In =] Diate of Kroam
Lo8 5 M8 A Amounts. | posss Descrpon ofhe Propertes Pres” | (g o Ls’f";m“ﬂ’..ﬁ{ amarta ?:"%'“a.' hugtion & ]W
SOR et &) £ e A B Wl @[ ok S L] AGRIWISE FINSERV LIMITED
HOUWANETT/326015 1552602 & | Physical | FLAT NO E 401 402 4TH FLOOR, SATYAM | B47.000 | 84,700 | 992024 10,000 |  02-09-2024 | 10092024 | Mot e (Erstwhile Star Agri Finance Limited)
AASHA DINESH SHARMA | 17-08-2020 | Possession) BUILDING SHIVAM PARK BH BHADKODRA BUS batwean 12.30 | betwean 1,30 Known Registerad ONice:- 601-604, A Wing, Bonaza, Sahar PEaza Near Chakal Melro Stalion, A K Road, Andheri Easl, Mumbal-400059
DINESH RAMKISHOR SHARMA STAND NR RAGINI TALKIES, MOLLIE BHADKODRA, to4.00pm | tod.00pm CIN: UG5999MH1935PL C267057, Web: www._agriwise com, Email inloi@agriwise. com, Ph.+91-022-40467777, Fax +31-22-40467708
AL ERA AL GO A AUCTION/SALE NOTICE APPENDIX- IV- & [See proviso to rube B {5)
HOUNVAM118/512118 200102692 | Physical | Black & 403,4.0403.0. SHREE SIDDHESHWAR | 1,312,000 131,200 | 9/9/2024) 10,000 | 03-08-2024 | 10-09-2024 | Mot AUCTION NOTICE FOR SALE OF |MM|]W[E|_E ASSETS
KAMLESH HIRALAL BISHNOI/ & 28-06-2021| possession] HILL B/h Mangala Greans, Mear Tarsali between 12,30 | between 1,30 know Under The Securitization and Reconstruction of Financial Assets and Enforcament of Security
KESIDEVI KAMLESHKUMAR BISHNOI Fiyover, Targali, NH-S FP- No; 19, 30,21, TP ka; io 4.00pm b 3.00pm Interest Act, 2002 Read With Prawizo to Rule 8 (6} of The Security Interesi [Enfarcement] Rules, 2002,
38, Vadodara Gigaral- 390001 |rdia Naticea is heraby givan far conducting Auction sale undar the Sacuritization and Reconstruction of Financial Assats and Enfarcement of
HOURJKTIOR42T0To5T 3560006.85 | Physical | FLAT MO B0G ATH FLOOR GURUKRUPA | 3,330,000 333,000 | 0232024 10,000 | Oth September| 24-08-2024 | Mot security Interest Act 2002 (SARFAESI ACT) and Rules B(6) & 8 of the Security Interest (Enforcement) Rules 2002 of the immovable
VISHAL P CHANDARANA | IGNESH | & 76-10-20211 Possession]l HEIGHTS NR SHIVAM PETROLPUMP batwean 12.00 | between 138 Known properties, mortgaged o the Agriwise Finsery Limited Formerly known as Star Agri Finance Limited (hereinafter refemed 1o as the
MATVARLAL TANMA SHARUSECTION ROAD SHARUSECTHON ROAD, to 4.00pm to 3.00pm “Secured Creditor”. Whereas the below mentinned borrower failed fo repay the loan amaunts to the Secured Creditor, within 60 days
JAMNAGAR, Jamnagar, Gujaral-3610086, from the date of the notice issued by its authorized officer under section 13¢2) of the SARFAES]AGT 2002,
Jamnagar.India, WHEREAS the Secured Creditar has pursuant to the powers vested in it through its authorized officer raken]FDEEESEII'}'H of the
HOWRJKTO1 20772612 3820485.38 | Physical | FLAT MO 401, 4TH FLOOR. AVADH 4, NR MEERA | 2,370,000 237,000 | ¥9/2024| 10,000 | 02-09-2024 | 10-02-2024 | Not g}?ﬁfﬁ;ﬁfﬂ?;ﬂﬂfg]ﬂﬁ;{:‘fﬂﬁﬂf” b i i proviclols cHREK AVSINS DS O H- 0T SRRFAESI AT Z0C2anti S iulce
2 Aumﬁgwsﬁﬁ:mﬂl Ry & 26-18-203% Possassitn ﬂ.‘l}!;m HESF; H.k -:;1 'ﬁ':”‘: IGW A DlL IF:L#_-.JHEEEHEI&;.D. h'“:"n"uﬁ'w h':;:n 118 Know WHEREAS even thereafter the borrower has failed to repay the aeresaid loan amount t e auhorized oflicer of Secured Craddor and has
: s AN TR S, R, g e 0pm descided 10 2all the schadued proparty/ias ON THE BASIS “WHAT 15, WHERE |5 AND WHATEVER THERE IS thraugh the process of INVITING
HOWRJKT1184817T1 2496839.02 | Physical | FLAT NO B 303, THIRD FLOOR, SHREE SADGURU | 1,665,000 | 166,500 | 9/9/2024] 10,000 | 04-09.2024 | 10-0%-2024 | Mol BIDS CLIM AUTION in a sealad cover for the halow mentioned propertyies fram the infeniiing buvers on the follawing tarms. and condition,
SHANKARBHAI SHIVAEHAI & 16-06-2021( Possession| SANIDHYAAPP OFP FAVAN PARK SHIVAM MAGAR, baTween 12.30| between 134 Know BORROWER'S AND GUARANTOR'S MAME & ADDRESS:
CHAUHAN I DINESH SHIVABHAI MARAYAN MAGAR MAIN R0AD MR SATYASH To 303.00pm | to3.00pm T - . -
CHALHAN HOSPITAL, NANAMAVA Rajkod, Rajeal, Guiarat, 1| (1) Zaverchand Durlabhjibhai Padia /o Durlabhji Becharbhai Padia |2) Bhavanaben Zaverchand Padiya (3] Naimish Zaverbhai
India. 360004 Padiya (4) Samir Zaverchandra Padiya {6) Shree Yamunajl Pushp Bhandar All of R Block Mo 207 5-Wing, 3rd Flood,
HOLIRJKTID618/544326 1303862.95 | Physical | PLOT NO 47, PUSHPAK PARK 3 NR TIRUPATI | 754,000 | 75400 | /002024{ 10,000 | 29-08-2024- | 10-08-2024 | Mot Eﬁﬂﬂ“,j,:"ﬂﬂ"; CF%TET:;, E,’;‘;‘Ejﬁ“,;jj‘j:j:an‘;{f“,;::,f';‘*gﬁﬁﬁg“;? ;jff;f’“ e Dl RN RV A 86 S e
DPESH V VAGHELA | ANITA & 01-02-2019 Possessien| TEMPLE, OFF DHICHDA ROAD, DHICHDA, between 12,30 | between 130 Know : - : - -
LALITEBHAI SOLANKI Jamnagar, Jamnagar, Guiarat, India, 361001 to 4.00pm to 3.00pm Date of Demand Notice : 05.04. 2021 I Date of Possession Nofice ; 10,04.2023
HOUIRJKT/ 1171454888 & A0ME110.78 | Physical | FLAT NO B 902 MINTH FLOORWING BVASANT | 2.704,000] 2704 000 aimizoza] 10,000 |  20-08.2004 | 10.082024| Mot SECUFIED DERT ANHINT. It Fon. 39,10, A0 UR ok Mty Theso: Lok Sty M Thow it i Vi sty Dokr] o Ak om
DHARMENDRA JETHALAL SHAH J MAIN ROADUNIVERSITY ROAD Rajkot Gujerat- to 4.00pm ta 3.00pm Description of Property Reszrved Price EMD
WUTANBEN DHARMENDRA SHAH G000 Rajkot, India All that piece and parcel of Shop Mo, U-28 with carpet area admeasuring 35-00 5o, Mis, on | Rs. 7,87, 500/- Rs.78,750/-
HOUW/SRT/0518/5289 346 238372334 | Physical | Plot No 358.c Typesumkum Bunglows.olpad Sayan | 1,200,000 120,000 | 8/9/2024{ 10,000 | 03-09-2024 | 10-08-2024 | Mot upper floor of the building knawn as “Akshar Dham' constructed upon land of city Survey | {Rupees Sevén | {Rupees Seventy-
DINESH J PATEL | RAMESHEHAI J 826-10- | Possession| Main Road sandhiyer.olpad,nr Heaven betwoen 12,30 | between 130 Know N, 2504 Faikd of ity Survey Ward No.13, Sheet No 201 of Rajkot and Boundaries:- North UT"I':DTEQ'IE'%E‘:” Fé'i':nTﬂﬂﬁ‘?ﬂuﬂ
SHEMARL; JETASTIIEEN IEANANG | 28 A A S a3 Sl ngla Wh0Gim | tosMsn - Dipen Passage, South - Open Margin Space, East- ShopNo. U-27, Wes- ShopNo. U-29 | Hundred Only) | Fafty Only)
MHLUSRTOS18/537 388 95714399 & Physical | Block 3-FF.1st Floor,Black 3, Anayas Business | 834,000 | 93400 | S232034 10,000 08-09-2024 24-08-2024 Mot > e g o ;i
SHAMBHULAL SUTHAR | 11-03-2021 | Possession| Centar,nr Penchmukhi Henuman Temple,alihan Between 12.30 | between 1.3 Know sr) BURHUWEN 3 ARD GUATANTHH 5 RAME & ADDWEDS.
DURGADEVI 5 SUTHAR Pandesara Road Bamrall B3 WO 71 BLOCK NG 125 io 4.00pm te 3.00pm 2 | (1) Hiren Jagdishithal Gohel 50 Jagdishbhal Liladharthal Gohel (2) Jignasha Hirenbihal Gokel W0 Hiren Jagdishbhai Gohel,
DRAFT TO WO 58,0L0 FP RO 305 NEW FB NG (3) Jagdishbhai Liladharbhai Gohel 5/0 Liladharbhai Gohel, All Address At: Fiat No.401, Wing-B, Mangalam Avenue B/H
H018 Surat Gujaral- 382145 India Mageshwar Mandir, Jamnagar Road Dist, Rajkot-360006 Gujarat Indis, And Alse “Angel Hair & Care” Shop No- 14 Ground Floor
HOU/SRTIS19/83TIST 1596739.54 | Physical | Pial No 246, Pinal Residancy, B's Muni Interrationsl | Too,000 | 70,000 | 9i/zo24| 10,000 | 20-08-2024 | 10-09-2024 | Wat Rumi Flaza, Adrport Road. Rajkol, - 360001 Gujrat.
PINTUBHA| PRANTNEHAI & 31-03- | Possession| Schoal, Ghalud Vilage Read. Ghaledi kamre), Sural, betwean 12,30 | between 1,30 Known Date of Demand Notice : 24-05-2023 ] Dale of Possession Nolice : 24.03 2024
%ﬂ?&?ﬂﬁﬁgﬂ 2 Bl e Loupatat, Tncti, 544 0 la4.0dpm | to300pm SECURED DEBT AMOUNT IN Rs.20,01,261,- (Rupees Twenty Lakh One Thousand Two Hundred Sixty-One Only) Due as on 22-05-
F023 atong with the applicable imtarest and ot her charges together with imesest and other contractual dues due to the Secuned Cradetol
HOU/SRTIE17/396555) 133262559 | Physical | Flat Mo 502 650 Floor, G Wing Bullging, Dada Bhagwan | 1.021,000f 102,100 | 29/2024] 10,000 26-08-2024 10-0%-2024 Mot : ;
HOU/SRT/D617/338343 8 13-08- | Possession| Gompie, Nr Kamre] Char Rasta, N H No B, Karmrej, batween 12.30 | between 1.3 Know Lo A Bl i Fasarved Frics il
JATINHUMAR A KATHROTIA JASHORBHAI 2022 Sural, Guiaral - 394180 Sural, India. to 4.00 pm to 3.00pm All That Psace And Parcel o Commercial Shop Mo, 14 of Ground Foorn, Built Up Area. Admeasuring | Rs. 947,700/ | Rs.94,770 ~
MOHANEHA| KATHAROTIYA 11.56 Bg Fr, Carpet Area 9.25 50 ML Siuated Af Between Janta Janardan Soclety And Marudl | (Rupees Bne | (Rupeas Ninaty-
i ] . | - i [
HOWAHM1021/919395 1308867.83 | Physical | D 103 TANKAR RESIDENCY Z,BEHIND JAMIN | 1,261,000| 128,100] sizar2024 | 10,000 | 9th September]| 24-09-2024 | Mot Nagar Canal, Bultding Known As Rumi Piaza, Plot No. 2 & 3 Ot Rajkot Survey No. 481 Paikl, City | Lakh Forty-Seven | Four Thousand
: Survey \Ward No 16, FRace Course Park Area, Ralkot-360001Gujrat, Bounded By: horth: Shop | Thousand Seven | Seven Hundred
MAHENDRA KUMAR SUKADIYA | SITA | & 07-07- | Possession| PARK VATVA AHMEDABAD, AHMEDABAD, between 12.00 | betwsen 1,30 Known No.15, South: Shop No.13,East Entry, Passage & Aoad, Wast: Parking Space Hundred Caly) | Seventy Only)
SUKADIYA 023 Ahmadabad. Guarat-382440, Ahmedabad, India. ta &.00pm 1o 3.00pm e : it 12 i : | ' '
(A} Lasl Dale for Submission of Bids: 17th September 2024, al 5 PM an Al the Spire, Ofica No: 510, 5th Floor, Nr. Shital Park
"Together with the further inferest @15% poa. as applicable, incidental expenses, cost, charges ete, Incurred upto the date of payment and'or realization thereof, ™ Ta the best knowledge and information of Chowk, 150Ft Ring Read, Rajkot- 360006,
the authorized Officar of PNB Howsing Finance Limited, there are no othar encumbrances! claims in respect of above mentioned immovablasecured assets except what is disclosad in the Column No.-K. iB) Time & Place of opening of bids/Auction: 18th September 2024, At the Spire, Office No: 510, Sth Fioor, Nr. Shital Park
Further such encumbrances to be catered/paid by the successful purchaseridder at histher end, The prespective purchasen|s|ibidders are requested to independently ascertain the veracity of the Chowk, 150Ft Ring Foad, Rajkot - 360006.
mentioned encumbrances. {1.) A5 an dale, there is no ardar rasteining endlor courl mjunclion PHEBHFLthe authonzed Officer of PNEHFL from sallng. afiensting andlor disposing of the abave immieabla E— ! =
properies/secunad assats and stakus = mentioned incolumn no=K 2, ) Tha prospectivie punchasentidder and inferested pamies may Indeperdenty take the inspeckon of the pleading in the proceadingsionders passed eic, Farany oer information, Mr. Pradyumansinh Jadefa Authorized Oficer Mobile No. 8635874336 may be contacted at the above address,
if any, stated in column no-K. Including but notlimited to e title of the documents.of the §i%a perftaining thereto avaiable with the PNBHFL and satisfy themsahes in 2l raspacls prior to submilting tendentid applicasion form STAUTORY 15 DAYS NOTICE UNDER RULE 6(2), 8(6) & 5(1) OF THE SECURITY INTEREST (EMFORCEMENT) RULES 2002
or making Offerrs). The bidderis) kas to sign the terms and condtons of this awction dong with Bie Bad Form. (3. Please note that in kerms of Ruie 93] of the Security Interest (Erdoreement] Rules, 2002, the bicder(sthe The BorrowenGo-Borrowers/guarantors/mortpagess are hereby notified to pay the sem as mentioned above along, with up to date
purchasar is lagalty baund bo deposit 25% of the amount of sale prica, (inclusive of sarmast manay) on the same day or not [ater than naxt werking day. The sale may be confirmed in fawaur of (bidders) only affar recaipt of imtarest and ancillzry expensas befora auction, faifing which the auction of mortgaped property mantionad abave shall take place and
25% of the sale price by the secured creditor in aocordance with Buk 52 of the Security Interest (Enfarcament) Rules, XI02, The remaining 75% of the & sale consgigaration amount has to be deposited by the purchaser balance dues il any shall be recoverd with inferasticost A Head
within 15 days’ from (he date of acknowledgemant of sale confimnation lefler and in dafault of such deposit, the authorized afficar shall forfeil the part paymen! of sala consideraticn amount within 15 days from tha date of _Authorised Officer
expiry of mandatory pariod of 15 days manbaned in e sale confirmation [etter and the property'secured assetshall be resold as per the provisions of SarfaesiAct. (4.) Mis €1 Indla Private Limited would be assisting the Date : 24.06.2024 F'_“ mﬂ"“"ﬂ F_I:TISBHT L"“!"Bd
Autharised officer in conducting sala through an e-Auction having its Corporata office at Piot No. 68, 3rd Floor, Sector 44, Gurgaon, Haryana 122003 Website -www_banksauctions.com For any assistance Place : Rajkol {Erstwhile StarAgri Finance Limited)
redated to Inspection of the property or obiaining the Bid Documents and for any other query o for registration, you have 1o co-ordinate with Mano] Kumar Solanki Tol Free @ 1800 120 8300, E-Mall: Mote: Amount paid if any after issuance of SARFAESI Demand Motice, would be reckoned for ascertaining the does
aucticni@pnbhousing.com, is authorised Person of PNBHFL or refer to www. pnbhowsing.com. payahble at the time of realization/settleament.
PLACE:- VADODARA, SURAT, RAJKOT  DATE:-24.08.2024 SDI-AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED
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CIN: L67100MH1995PLC093797

Regd. Office: IIFL House, Sun Infotech Park, Road No. 16V, Plot No.B-23,
Thane Industrial Area, Wagle Estate, Thane - 400604

Tel: (91-22) 41035000 - Fax: (91-22) 25806654

E-mail: reach@iifl.com « Website: www.iif.com
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2Vl ofP: GiASI- Al Aol AS YA, dIGS] - 4SIeRy

aies ol 451602 of.: GL28339560, GL28355681, GL28056272, GL28029791, GL27785245

2AViIg] ali: GiRASI- 2NRAI YA, dIGS] - dSIERA

oNes dlof 2481602 of.:GL28924569, GL28906178

2AViIg] olit: GRAISI- HSY2N YA, dIgS] - dSIER]

oNes ol 4si6o2 of.: GL28324917, GL28318684, GL28349974, GL22815287, GL29008783, GL27088859, GL27082879,
GL31569685, GL31730218, GL27081684, GL32223253, GL27088295, GL29287877, GL29290400

2AIvilg] of: GiASI [G1511Y21 AIR il YA, dIGS] - USIER

aNes dlof 2181602 of.: GL28625663, GL28641299, GL30982663, GL21177419

2AViIg] oli: GRS UdIUeiPR YA, dIGS] - dSIER

oNes dlof 481602 of.:GL28243814, GL28230772, GL26977393, GL26996779, GL29039406, GL28969729

2AIvilg] ol Pz 6iRAISI- Adll $1R121, dIgS] - dslerl

aNes dlol 481602 oi.: GL29158493, GL29176666

2AIvilg] of: GiASI- cRRIAI YA, dIGS] - dSIeR

oes ol 481602 of.: GL27862380, GL27851424, GL29212251, GL22610717, GL28916925, GL27329437, GL28610280,
GL28601081, GL28138301, GL28147009

2AViIg] ot SENE- AT SASA, digs] - Riail2

aNes dlof 81602 oi.: GL27071474, GL27089421
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